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(b) fn h<m rtxAny dAiies the sjiiality
of lice at the Indian Ports
did not conform to the original sam- 
plesT

Itbe 61 Agi^cttltvre TDr. IP.
S. D ^ h n ^ li) : <a) The quantities of
rice imported are as ffidlows:

(In Tons)

Paktftan Burma Thailand China ToU]

1961 l,5d.028 3,20,072 2,10»596 65,779 7»«4,O09
^  1062 18,710 8,76.676 l,i<9,8a8 1,50,090 7,28,718

(b) The number of cases in which
quality of rice inspected at the Indian
Forts was not found to conform to 

, the standard type samples or speci-
 ̂ down in the Agreements

PaklrtaD Burma Tlialland Chinn 'J'otal

1061 6] «6 85 7 168
1052 o 78 28 Nil 108

T ube- wblls D rilled  in  P unjab

n. V . mtMtrnB: WIU the
Mii îster of Food and Agrioultmre be

v^aired to state the number of tube- 
wells drilled In the Puolab and PFPSU
during the year 1952 under the 'Grow
More Food* Scheme?

The Mininter of Agriculture (Dr. P.
S. Deshmttkh): Punjab—137.

PEPiSU—NU.

 ̂ Procurement Pricts of F oodgrains in
PlJNJAB

■*1W7. Prof, D. C. Shatma: (a) Will
the Minister of Food and Agricvltore
be pleas^ to state the rates of pro
curement prices flaĉ d for dllTerent
foodgrains in the Punjab?

(b) Are these rates lower than the
rates of last year? •

The Minister of Agriculture (Dr. P.
8, Dealimukli),: (a) A statement is

^̂ aid on the Table of the House.
(b) No. they are the same as those

of last season in respect of rice, wheat
and barley. In the case of bajra and
jowar, the current year prices are
higher than those of last year, by
-/ID/- and -/8 /- per maund respec- 
hlgh^r than those of last year, by
Rs. 10 per maund throughout the year
as against the sliding scale of last
year.

STATBBffiNT
The procurement prices of ^digerem

foodgrains during the current season,
(In reply to part (a) of Question

No. 1087)
(In‘Rupees por Br- 

maund)
Rioe .-Buemttti o

Btiperiiir lik e  Par- 21 - 
inuU;HansrAj,
Miighkin, etc.

18,6.0
1713.U

Da^a iti,2.0
Bajm a. 12̂ 0
Jowar 8.8.0
Mai£6 10.0.0
Btoley 8.6.0

13-0.0 (till .irth,

12-12 0 (tiiepj afior>

Ticketljbss Travuli,*\o

Hm. Sltfi BJieaUa Bliair WiU tne
^ s t e r  of Railways be pleased to

(a) .the number of cases of licketless
travelers on the Korthem Zone Rail
ways during the year 1952-53; and

(b) if so, what money was realised
as penalty and what as fare duiing
the same period? .

'The iMiutjr Minister of Rallwiiys 
Alagesan); Jiifor- 

TOton in respect of ihe ftnancial year, 
1952-53, IS not yet avaiJable. Hence*
year™lS4°"ic
qwMtion "

(a) 11,54,626.
(b) The amount of money realized

as fare from ticketless passengers
during the year 1962, was Rs. 17,71,548 
while the amount of money realized
as penalty from them during the .same 
period was Rs. S;88,776

O ilca ke s  (R e m o v a l  of  C o n t r o l ) O rder '

1090. Shrl Bansal: Will the Minister
of Pood and Agrlcvlture be pleased
to state:

(a) whether, under the OUcakes 
(Removal of Control) Order, 1052». 
restrictions on the movement. pr;>
duction. price and distribution of
oilcakes have been removed in 
States except Hyderabad;

(b) whether restrictions in regard Uy 
Hyderabad have also been removed in 
February 1953;

(c) Neither, under the Order, the
State Governments are authorised it*
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procure upto 50 per cent, of oilcakes
produced by any mill at prices to be
Axed by them;

(d) the rates at which the State
Povernments are procuring oilcakes
and the use to which oilcake is being
|?ut;

<e) whether it is a fact that oil- 
pakes are being sold in the market at
much higher prices than nre given to
the mills by the State Qovemment;
^nd

(f) whether it has been brought to
Government’s notice that the use of
oilcakes as fertilizers is wasteful con
sidering the alternative use to which
it can be put and the prices that can
be obtained for the same?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) to (c). Yes.

(d) A statement giving the available
information is laid on the Table of
the House. (See Appendix IX. annex- 
ure No. 32.]

(e) Yes.
(f) Edible Oilcakes are good cattle- 

feed, and there is shortage of such feed
in the country. State Governments
have, therefore, been advisfed to use
as manure substitutes like bloodmeal.
^shmanure, meatmeal, sludge, etc., and
leave edible oilcakes for cattle-feed as 
far as practicable.

^  ft f ij 11^  sChr T̂TT ir fiifii

I T O  fT W W T ft : * W T

(f>) WT 
?rf*Tf?r ^ f ;

(t f) ^  5ft ^

:

<3TTfipff vr v t f  jrfirfJTftr t  ;

(«r) jrfr t
JTW W! ^ ; aftr

irewf HT»T-f5T?5rsr Pp*rr >nn t  ’

The Miaister of CommaiUeAtioiis 
(Shri jAffJtvan Ram): (a) Yes.

(b) I lay on the Table of the House
a statement showing the composition
pf the Committee.

(c) No. Representation on the Com
mittee i$ jiot given on communal basis.

(d) Does not arise.
(e) The members are nominated to

represent various interests as indicated
in the statement referred to in the
reply to part (b).

STATEMENT
Chairman: Postmaster-General.
Ambala.
Members:
Nominees of Punjab Government
(1) Shri Mangat Raj, Secretary,
Lopal Self Government, Punjab
(Official),

(2) Thakur Balwant Singh,  ̂
M.L.A. (Non-official).

Nominee of PEPSU Government '
(3) Sardar Balwant Singh, D y.

Secretary (Home), PEPSU, Patiala.
Nominees of Jammu and Kashmir

Government
(4) Shri D. N. Jinsi, Superin

tendent. Telegraph and Telephone,
Srinagar.

Nominee of States Ministry for Hima^,
chal Pradesh and Bilaspur

(5) Shri Mahesh Chandra,
General Secretary, Himachal Pra
desh Government.

Member of Parliament
(6) Shri Amarnath Vidyalankar,

M.P. 135, North Avenue. New
Delhi. I

Representatives of Trade and Commerce
(7) Seth Radhakrishna. Secre- « 

tary, Punjab Textile Manufac
turers Association, Amritsar,

(8) Shri J. D. Gupta of the
Punjab Registered (Iron and Steel)
Stock Holders* Association Ltd.,
Treasury Road, Ambala City.

M oney O rders and  Insured L ktters L ost

1092. Shri Ganpati Ram: Will the
Minister of Commmilcalloiis be plea.^"
ed to state: ^

(a) the total number of money
otders and insured letters lost in
1952-53 and total amount involved
therein;

(b) how many of them were re
covered and the amount handed over
to the payees or remitters;

(c) the number of lost money orders
and insured letters on whicdi inquiry
is pending; and




